p! TEM NO. 10 COURT NO. 5 SECTI ON Xl
SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
I.A 2/2016 in Petition(s) for Special Leave to Appeal (C No(s).
27093/ 2014
STATE OF U P AND ORS Petitioner(s)
VERSUS
RATAN BABU SAXENA AND ORS Respondent ( s)
(for substitution and office report)
Date : 05/12/2016 This application was called on for hearing today.
CORAM :
HON&#39; BLE MR JUSTI CE L. NAGESWARA RAO
[N CHAMBER]
For Petitioner(s) M. Vikrant Jadav, Adv.
Ms. Archana Singh, Adv.
M. Abhi sth Kumar, Adv.

For Respondent(s) M. Abhi shek Swarup, Adv.
Ms. Manu Bharadwaj, Adv.
M s Manoj Swarup & Co., Adv.

UPON hearing the counsel the Court nmde the follow ng
ORDER

Fresh notice to be issued to Respondent No.2, as prayed
for.

( HEMALATHA MOHAN)

SR P. A. (TAPAN KR CHAKRABORTY)

COURT MASTER



